33 Written Answers
STATEMENT

Steos tak:a to cacck pillerages are given
below :

(1) End>hasis is being l‘a.id on ?rOpecml'
acxazaarl mrkng ol packages an
{ab:iling and seca’ing of relevant dncu-
m:ats with the wagyas to p-event their
gong iy airl alo pt&fcragc during

hanllinz by coatmaclos labour.

(i) Pooper rivetting  of wagons :«}nd
E.P.lak azofwizrissii/ng valuable
gnals to prezcal <o m aal interference.

(iti) Pad lock'n3 of lugzage vans and
parcel vans.

(iv) Insistenceon provision of dunnage
. qaired in case of wagon

apazially waere re :
5 y of sugar, grains,

loal coaigaments
pulses and vilseeds.

(v) Gose Supe"visio‘n over Io?.dix}g
and uaorling of packizes at certain
eclectad siat oas and in respect ot" select-
ed commolitics to prevent loss/pilferage
from un'ocalized causes.

Ewcncting of gnods trains carry-
cons game-nts [ fundg -ains
by the a'm~1 Ratlway
personnel in vul-

(vi)
jng valuib'e
in 032 Wi
Protoction Fooce
nerab'c seciows.

(+ii) Patrolling by armed Railway
Poytnzrt’or Foee pe":(mn«él as wcll.as
by D)3 Sguads in vulnerable and major

yards‘.

{viii) Dro'oyment of Crime Intel-
ligence staff of the Zonal R.ilways and
the Central Crime Burcau staff  of
the Railway Board for collection of crime
int~lligence with a view to tracking down
c=.minals, receivers of stolen property
and to organire raids for their arrest
and recovery of stolen property.

" x) M tenance of clowe cn-pzdfnati-
o1 butween the Railway Protection Force
the Government Railway Police and the
local Police at various levels for dealing
wi.h cr'minals and receivers of s'to‘.en

effectively as also railway

properly £y  also_rai
employees conntving with criminals.

(x) Orgwising of Al India drives
agamst thefis and pilferages and drives
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against incidence of panel cuts and body
cuts in wagons with a view to localising
this mischief which is the main cause
for pilferag:s and getting the .wagons
repaired early.

(xi) A drive to reduce loss and
plicrage has been launched at Mughal
Saral with eff:ct 1from 2-11-1970. This
“Operation M 1gaal Sarai” embraces all
po.nts of the Eleven Point Programme
in general and climination of thefi
and pilferage in particular.

Assistance  of voluntary orgaaisations
and non-official bodies has been enlisted
{o: this dvive which is a pilot project
and drpending on the experience gained
we may extend such campaigns to other
vulnerable spots zl-o.

AuTtoMATIC REGISTRATION OF INDUSTRIAL
Units

SHRI SULTAN SINGH :
SHRI BHAGWAT DAYAL :

Will the Minister of INDURTRIAL
DEVELOPMENT AND INTERNAL
TRADE b: pleased to state :

(a) whether it is a fact that the D. G.
T. D. has acted contrary to Government’s
app-oved policy of autematic registrat on
ofindustrial units in registeing the copa-
city of M/s. Jinda! (India) Private Ltd.
Bangalore at 1200 tonnes per annum
against their installed capacity of <€oo
tonnes per annum ;

*2,

(b) if =0, the recasons theiefor ; and

(c) what steps Government propose to
take to rectify the decision tiken in the
matter ?

THF DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT AND INTERNAL TRADE
(SHRT M. R. KRISHNA) : (a) to (c)
M/s. Jindal (India) Private Ltd.. Bangalore,
have been registered with the DGTD
for the manufacture of 2luminium ex-
truded sections for a capacity of 1200 tons
keeping in view that the pressing capacity
of their extrusion press is 1500 tons and
their current productionis 1150 tons per
annum only. According to the current
policy there is, however, no constraint
on the firm to produce more since there is
no control on the distribution of commercizl
grade aluminium.



